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broad gauge line between Manmad and 
Aurangabad and when it is. likely to be 
completed and commission to traffic;

(b) whether this line is planned to be 
taken up in phases; and

(c) If so, details thereof and the time 
schedule for their completion?

THE MINISTER OF INDUSTRY (SHRI 
AJITSINGH): (a)Manmad'Aurangabad. 114 
km long section is part of Manmad-Parbhani- 
Parli Vaijnath, Gauge Conversion Project. 
Upto 31st March, 90, 62% of work on this 
sectbn has been completed. Compietbn 
win depend upon availability of resources in 
coming years

(b) Manmad-Aurangabad is proposed 
to be taken up as Phase-1 of the project.

(c) the remaining section will be taken 
up as Phase-ll and its completk>n will de- 
perui on availability of resources in coming 
years.

Air Linking of additional place in 
Orissa

 ̂ 8774, SHRI D.AMAT:Wiil the Minister
of CIVIL AVIATION be pleased to state the 
number of additional places in Orissa which 
are proposed to be linked by Air Service 
during the current year?

THE MINISTER OF ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) There areno plans 
to airlink any new place in Orissa during the 
current year.

Ailotnnem of LPQ Agencies and Petrol 
Punop̂  ^  Punjab

8775. SHRI KIRRAL SINGH: Will the 
Minister of PETROLEUM AND CHEMt> 
CALS be pleased to state:

<a) the number of applk^s who ap
plied for LP.G. agencies and Petrol pumps 
in Punjab during the last three years;

(b) how many, out of them have been 
albtted these dealerships so far, district- 
wise;

(c) the criteria for altotment of these 
dealerships;

(d) whether some c^es of the ex- 
sen îceman and freedom fighters are lying 
pending with Government;

(e) whether the vrctims of 1984 riots in 
Delhi and in other parts of the country have 
also been consklered for altotment of these 
agencies; and

(f) if so, the actton proposed to be taken 
by Government in this regard?

MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M. S. GURU- 
PADASWAMY): (a) During the last three 
years. B LPG distributorships and 21 Retail 
Outlet (Petrol/Diesel) dealerships were 
advertised in response to which 484 and 
1431 applk;ations were received respec
tively.

(c) Out of the above. 1 LPG distributor
ship and 7 Retail Outlet dealerships have 
been altotted sofar atthe following tocatbns: 
LPG Distributorship

1 .Kapurthala. District Kapurthala

Retails Outlet Dealership

1. Ropar, Distrk:t Ropar

2. Kamlana, District Farklkot

3. Baull, district Amritsar

4 .' Patiala, Distrk̂ t Patiala
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5. Amlwala, District Ferozpur

6. Palijhikai Adda, district Jatlandar

7. Sahoran, district Ropar

(c) The marketing oil companios ap
point Petrol/Diesel dealers. LPG distributors 
on the paisa of recommendations received 
from the concerned Oil Selection Board. In 
making selectbn of candidates who meet 
the eligibility conditions in regard to income, 
educational qualifications, residence, cate- 
goty. age etc. the Oil Selection Boards take 
the following factors into account:

(i) Personality;

(ii) business ability/salesmanship;

(iii) capacity to arrange finance and 
capability to provide facilities:

(iv) preparedness for working fulltime 
as a dealer: and

(V) general assessment and extra cur
ricular activities.

(d) Applications received in response to 
the LPG distributorship at Ludhiana under 
Freedom Fighter Category are awaiting 
consideration of the Oil Selection Board 
(North).

(e) and (f). As per the prevailing policy 
guidelines, there is no separate reservation 
for the victims of the 1984 riots, who may 
however, apply if eligible, for dealership/

distributorship under various existing cMe* 
gories.

\ Translation]

Power Supply to Azanrfgarh DIetrfct In 
U.P.

8776. SHRIJANARDAN TIWARI; Win 
the Minister of ENERGY be pleased to state:

(a) the quantum of power t>eing sup
plied from National power grid to Azamgarh 
distrrct of Uttar Pradesh;

(b) the comparative position of supply 
of power to the neighbouring distrk:t of Siwan 
in Bihar; and

(c) the reason for the difference in the 
supply of power and the steps proposed to 
be taken to obviate this difference?

THE MINISTER OF ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). The U. P. 
(including Azamgarh District) is part of the 
Northern Regbnal Grid, whereas Bihar 
(including Siwan District) Is a part of the 
Eastern Regional Grkl. The Central Gener
ating Stations in each regk>n supply powerto 
the respective grkis. Albcatbn of power 
from the Central statk>ns is made for the 
State as a whole and not district wise. The 
details of the entitlement and the actual 
drawal from the Central Generating Statk>ns 
to Uttar Pradesh in the Norther Region and 
Bihar in the Eastern Regk>n during 1989^90 
are indk:ated bebw:

(All Figur0$ in MU)

Supply from Central Siatfons during 1989-90 a  P. Bihar

Entitlement 6716 1053

Actual drawal 722V 1741*

include assistance from Nothern Region.


